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National Consumer Disputes Redressal Commission

Dharmendra Singh Palsaniya v. Oriental Insurance Co. Ltd., (AVM J. Rajendra, AVSM VSM
(Retd.), (Presiding Member) and Saroj Yadav, (Member)), 2026 SCC OnLine NCDRC 417

Income Tax Appellate Tribunal

Ajay Chandrakar v. CIT, (Partha Sarathi Chaudhury, Member (Judicial) and Dr. Dipak P. Ripote,
(Accountant Member)), 2026 SCC OnLine ITAT 20259

Durga Carriers (P) Ltd. v. CIT, (Partha Sarathi Chaudhury, Member (Judicial) and Avdhesh Kumar
Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 20261

Narsi Reddy Sappidi v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia,
(Accountant Member)), 2026 SCC OnLine ITAT 20073

Sandeep Rao Madhavaram Sivaiahgari v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan
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Amvrit Exim (P) Ltd., In re, (Praveen Gupta, Member (Judicial) and Man Mohan Gupta, Member
(Technical)), 2026 SCC OnLine NCLT 6359

Asics India (P) Ltd., In re, (Shishir Agarwal, Member (Technical) and K. Biswal, Member (Judicial)),
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Bank of India v. Pacific Pipe Systems (P) Ltd., (Shammi Khan, Member (Judicial) and Sanjeev
Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6376
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Utsav Realtors (P) Ltd. v. Virtual Builders (P) Ltd., (Shishir Agarwal, Member (Technical) and K.
Biswal, Member (Judicial)), 2026 SCC OnLine NCLT 6364

V.K. Traders v. Tripurari Agro, (Shishir Agarwal, Member (Technical) and K. Biswal, Member
(Judicial)), 2026 SCC OnLine NCLT 6363
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Abhinandan Complex (P) Ltd. v. Prakash More, (Sharad Kumar Sharma, Member (Judicial), Arun
Baroka, Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine
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Achal Kumar Jindal v. Sanjay Kumar Bhuwalka, (Sharad Kumar Sharma, Member (Judicial), Arun
Baroka, Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine
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Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 1325
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